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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 
AT HYDERABAD 

OJ N0.716/93 	 Date of decision: 11TH NOV. 1996 

BETWEEN 

P.L. Maredcuj. I.F.S. 	 .. Applicant 

AND 

The Chief Secretary, 
Governmeninent of Andhra Pradesh. 
Secretariat Building, 
Hyderabad. 

The Secretary to Government,Energy, 
Forest, Environment, Science & 
Technolpgy Department, 
Government of Andhra Pradesh, 
Secretariat Building, 
Hyderabad. 

Union Public Service Commission, 
Represented by its Secretary, 
New Delhi. 

Respondents. 

Counsel for the Applicant : Mr. C.V. Mohan Reddy 

Counsel for the Respondents: Mr. N.R. Devraj 

pIn- 

CORAM 

THE HONSBLE SHRI R. .RANGARAJAN: 	MEMBER (ADMN.) 

THE HON'BLE SHRI B.S. JAI PARAMESHWAR: ME1,11F3ER(JIJDL.) 

JUDGEMENT 

(ORAL ORDER PER HON 'StE SHRI R. RANGARAJAN: MEMBER (ADMN.) 

Tbis-04, came up' for hearing on 4.11.96. There 

was no representation for the applicant on that date. 

Once again it was listed' for 5.1*.96 Sen also none was 
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OA No.716/93 	 Dt . 11. 11. 1996 

present for the applicant, on 6.11.96 Mr. Sastry on 

behalf of Mr. C.V. Mohan Reddy for the applicant. 

requested to list this Case today. Though it is listnd 

for today for hearing there is no representation for 

the applicant even today. I also find from the 

noting sheet that even on 8e9.93 this A.O. was posted 

for dismissal. This bench took a lenient view and 

l2Cc- 
adioUrned and despite repeated adjournrnents the 

learned counsel for applicant wes not present, nor the 

-U'-- -  
applicant uac present fpdr,  himself for hearing. In view 

& 
of the above the applicant is not willing to presecute 

his case. 

This GA is filed praying for direction to 

respondents to give notional promotion to him as additional 

Chief Conservator of forests. 

As the applicant is not willing to presecute this 

case this OA is dismissed. No costs. 

rs 	 (R. RANGAJAN) 
_—MsMBER (J) 
	

MEMBER (A) 

Dated 11th November, 1996 
Dictated in open court 
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copy to:- 

The chief Secretary, Government of A.p,Secretariat Building, Hyd 

The secretary to Government, Energy, Forest, Environment, Science 
& Technology Departnemtn, Govt. of A.p•,  secretariat, Hyd. 

The Secretary, Union public service Commission, New Delhi. 

4, one copy to Sri. C.v.iv%ohan Reddy, advocate, CAT,. Hyd. 

One copy to Sri. N.R.Oevaraj, Sr. CGSC, CAT, Hyd. 

one copy to Sri. I.V.R.X.Murthy, CC for A.P. State, CAT, Hyd. 

One copy to Library, CAT; Hyd. 

One spare copy. 	 1 

Ps m/- 
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Typed By 
Compared by 

Che&<d By 
Rpproied by 

THE CENTRAL PtDMJNISTR;;TTI!E TRIEjUN.L 
HYDERgD BENCH HYOERA3AQ 

THE HON'LE SHRI R.RANGARA3AN: M) 

DATED:__________________ 

DROER7JUDGEI%iEP1-
R . 

O..NO. 	'71Wq 

iDfiI\TEQ AND Iri1ERIM DIRECTIONS ISSUED 

ALL 

DI9OSD OF WITH DIRECTIONS 

ED 

DI5 R1 ISSED AS WITHDAuN 

LED/REJECT:D 

iDER AS TO COSTS. 

'IL KR II COURT 

rrni 	f 
Central Administrative TribhaI 

E'51/UESPJ\TCH 

27 NOV 1996 
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